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1490. SHRI MADAN LAL KHURANA; 
W»th«Mfnist»rorSURFACETRANSI>ORT 
tMpleasad to state:

(a) the number of total loss and opera- 
tionai loss to DTC during tfw financial yaar 
1990-91;

(b) tha total amount of loss to DTC 
during tha last fiva yaara, tha amoum of loan 
advancad by tlM Union Govammant to DTC

(c) Hw number of buses in tha DTC float 
including private buses five years ago and 
tlie present strength of the buses in the fleet; 
and

(d) the steps talwn by the government 
to improve the bus services in Delhi?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
XSHRIJAGDISH TYTLER); (a) *nia opera­
tional loss and the total loss incurred by DTC 
during the financial year 1990-91 is given 
hereunder-

(R a.kilM is)

Year Operational toss 
(axeMktg Manat 
and dapradation)

Tolalbsa
tindudina1 wm nm

intaraatand
dapradaSon)

1990-91 1132^63 19748.35

(b) Tha year-wise detals of Woridng the lastfive years is given hereunder:- 
loss and Net Ices incurred by the DTCduring

(R8.bt lakhs)

Yaar Opantional has 
(axekMttng btlanat 
and daprada&Mi)

TpMbaa
(hndudtng
Maraatand
dapndatton)

1 9 8 6 ^ 386Z66 922S.n

1987-88 4595.76 7888.49

1988M 5220.06 9899.32

1989«> 5686.63 11984.56

1990-m 11322.63 19748.36

30687.74 55746.45
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Ttw dstalls of loans advanced by tha 
Govsmmant to DTC during the last fivs

years am given hereunder-

(Rs.htbkh8)

Year Capital Loan WaysAMaans
Loan

1986-87 1608.00 3325.00

1987-88 1600.00 4800.00

1988-89 1931.00 5000.00

1989-90 1292.00 5750.00

1990-91 4300.00 12000.00

10731.00 30875.00

Government had written off the loan as 
on 31.3.1986 as per details given below:-

a. The outstanding Ways & Means 
loan Rs. 277.27 crs. was con­
verted as subsidy.

b. Outstanding Interest amounting to 
Rs.334.19 crs. on both ways and 
means loans and capttal loans was 
written off.

0. Outstanding Capital Loans of 
Rs. 156.57crs. was converted Mo 
non-refundable loans tearing 
concessional rate of interest@6.2S 
per cent per annum.

d. 5(n& of the Capital loan released 
on and after 1-4-86 Is to be treated 
as non-refundable loan with a 
concesslonair«leofintarest®6.2S 
peioent per annum and the bal­
ance 50% as repayable loan wMh 
normal rate of intarest.

(c) tha numberof buses IntheDTCfieet 
Including 1272private buses during Decem­
ber, 1986 was 5373.

As on 31.10.91, DTC was having a fleet 
strength of 4994 which include 620 P.O.
bUSM.

(d) Steps are being taken on con­
tinuing basislDincrease produc­
tivity, reduce per unit cost, en­
force economic measures, pre­
vent leakage with a viaw to in- 
croasing rovonus oollociion, ro- 
duce woridng loss, rattanaRcnuls 
etc.

b. At present there is no preposal
before the Government to aug­
ment the DTCs fleet on account 
of financial constraints.

0. Improvement of crew liehaviour
and quality of service.

d. Pressing Into service private op­
erated buses to augment DTC 
fleet

e. l*iompt grievance-redressid for 
staff, commuters, accident vic­
tims and suppliers, etc.
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f. TomMtttWAfMdsofoommutara 
in tiM QapitaJ.Gov«mnw(rt haw 
raoomiiMndad to Dalhi Adminis- 
tralion «  schama of spadal staga 
earriaga pormtts to ba givan to 
private oparalors A  a structure 
highar than that of DTC.

CoUacUon of Cantral Exctaa and 
Customs duty

1491. SHRI MOHAN SINGH: WUI tha 
Ministar of FINANCE ba plaasad to stata:

(a) tha amount of cantral axdsa and 
customs duty coHactad during tha cun-ant

finandid yaar uplo Oolobar 31,1991;

(b)tha amountooHactadduring tha sama 
pariod last yaar; and

(c) if tha amount colactad during tha 
currant yaar is lowar, tha dataiis of tha 
schamas tha govammant prop6sa to formu- 
iatato mtto upthis loss?

THE MMISTER OF STATE IN THE 
M INISTRY O F FINANCE <SHRI 
RAMESHWAR THAKUR): (a) to (c) Rav- 
anua raalisation from customs and cantral 
axdsa dutias from April to October in 1990- 
91 and 1991-92 are as undar;

ffla. in crons)

1990-91 1991-92

Customs 10,673.71 10,831.16

Exdsa 12,872.71 14,805.26

It may ba saan from abova that 
laalisttionsinthacunantlinanciidyear uplo 
Odobar. 1991 ara highar asoomparad to tha 
ooUaclions in thasama pariod in tha pravlous 
financial yaar̂

Impact of OavahJatlon of Rupaa on
import olDafanoa Equlpmanta

1492. SHRI MOHAN SINGH: WUI tha 
Ministar of DEFB4CE ba plaasad to stale:

(a) the total amount required for the 
import of defence equipment for the armed 
forces during the current financial yaar;

(b) the additional burden on tha ex­
changer towards defence equipments con­
sequent uponthe devaluation of Indian cur­
ra n t in falalion to tha cunandas of other 
c o u n ts ; and

(c) the adion taken or proposed to be 
taken by the gowemmentto meat this addi­
tional expend iture?

THE MINISTER OF DEFENCE (SHRI 
SHARAO PAWAR):(a) Divulging such Infor- 
mation ivouid not be in the national security 
interest.

(b) Depredation in the vaiqe of Indian 
Rupee in relation to foreign currencies has 
resulted in an additional liability of approx. 
2S%of the payment to be madefor imported 
Defence equipments.

(c) Government has taken appropriate 
steps towards ensuring economy, resource 
optimisation, rationalisation and 
leprbritiaation of programmesA»livities to 
contain the expendHute wUhin ttM availabia


